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GOVERNMENT BILLS
#The Appropriation (No. 4) Bill, 2013 (Contd.)

#SHORT DURATTON DISCUSSION

Abnormal rise in the prices of onion and other essential commodities - Contd.
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Az pdl g &2 Rgwr 4 U uRfefa @ Mo @i g ver &2 sulay wigy wss
Pl effect T & HUT, fHAH F HUX W8 50167 8IdT &1 30 & §¥ Hid Ul 3NR
PIS T AfRT AT o, T feae s 97 3 3R SWal A ST BT 9,
T 98 97 Thal o | IS IUD b H ST W Pt o slar on, offe ot Rerfa
Ut 8 g & P wme @fdd s ax M 9E) 991 "ahdr €1 @7 $El & qglagl
ISY §F 92 39 899 § @is [J{d a9 a1 BRGr Y e f[dd o fe ol
e @ Wome &9, dfte & @t Rl ong § f Wt fgm Adt o e ¥ # sw
fo oft Somme 74 ¢ wy & O Ra I ¥ @ S BN <w % et & o A
TSI 3T AfEY| Sk 812 ¥ i ISTIY MY, S Rebd SaqT gl 4 w9 ar
BHT Sl AT 8 dl 997 ot 3% 091 B T 8, Sudl Rbd S9dy &Y il | 39
ARTT e 98 bk BEry &1 3 fEgwr d S | @ @ e fred 2
A=A TRPR B Rul Fedt & fF SH9 I 72 @i & [ERIA A7 AR 9 98 5|
IHH R T 82 BV F 98 fed STamic & fay rest avg o aaven @
T | dEdild u¥ medans. wid v € ST ded @i § 9 Red Sadu
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b qd1 Al Burd E 1 w4, fibd Sqdudc & U R WIHR B 9ol 1000 BRIS
TUY P &, T TR [ORIT TN @, (F W Taic & oba saamie & fag
800 TRIS TUY & Folc & 9@ VAT 86N, a1 S0 FATS & IS T UG | IR
by e arfey, @it 4 o 4% g |

A Suguald qe8ley, ¥ Sddude $OT 891 difey? Sdeide sustainable BT
aifey, waffvr fadmre 7 aifag] el @ wrod Gl &2 MR gREal @) eldd b
87 e & 915 AN B B IRAR T2 8, et Aot @ = st fear
fr =9 el WET ¥ S gAY o, 98 T W gl vErl sSkadl sl @wm @
TE |...(AHT B ", MU IR B v ST, AT fasg § S 8 vET €, 9% R S
B3 3MaeId Al 81 gAR ¥ &l o Repd & ol gdrT gfseed ey & 9ud
MR WX 3R faebre glel, di Ol Rerfa €l 2idlll Jelea, s 481 aidd & fow w492
e, sue fIT g=rae |

MR. DEPUTY CHAIRMAN: Now, Dr. Janardhan Waghmare. Take only two to

three minutes.

DR. JANARDHAN WAGHMARE (Maharashtra): Sir, thank you for giving me
two minutes. Sir, India aspires to be a great world economy. But the harsh reality is
that our economy 1s in a bad shape. It is in a shambles. Prices are rising. The prices
of diesel and petrol have gone beyond our imagination. Inflation is on the increase.
Our rupee 1s devalued to a great extent. Common man does not have any purchasing
power at all. So, we are facing hard times. Despite our efforts, the growth rate is
declining and, that is why, people are not in a mood to invest. Investors are not
coming. Our exports have declined. A country, which simply depends upon imports,

cannot strengthen its economy.

Sir, the youth of this country constitutes 50 per cent of its population. But there
1s unemployment. Young people are wandering here and there in search of jobs, and
their education cannot help them. Our education is also in a shambles. Nearly 40 per
cent vacant seats are there in universities. We are talking about the standard of
education. Our Universities are not Centres of Excellence. And when there is no
standard of education, you cannot train the manpower in the country. One good thing
1s there. In agriculture, our country has attained self-sufficiency, and that is the reason
why we have been able to pass the Food Security Bill. This is, in fact, a very
heartening thing. But farmers are still in peril. Thousands of farmers have committed
suicides. What is the reason for this? The reasons are poverty and indebtedness. So,

these are the problems. We should leave no stone unturned to improve our economy.



Short Duration [7 September, 2013] Discussion 73

Sir, there was a time, during 60s and 70s, when Food Ministers used to visit advanced
countries with begging bowls. Today we are sell-sufficient in foodgrains. That 1s a
vey good sign. But there are other problems. Our agriculture sector 1s in difficulties
today. Eighty-one per cent of our farmers are marginal farmers. Their holdings are not
more than two-and-a-half acres of land, and in the coming generation, it will, perhaps,
come to down to one acre or half-an-acre. That 1s why we have to give financial help
to these marginal farmers. There 1s labour crisis in agriculture. If you visit villages,
you will find that no labourers are available. Even if they are available, the small farmers
cannot pay their daily wages. Why don’t we implement the NREGA in the farms of
farmers so that we can help them to some extent? We have to, of course, find various
solutions, various ways out, to solve the problems of the economy? If the economy

1s strengthened, then, the country is strengthened. With these words, 1 conclude.

MR. DEPUTY CHAIRMAN: Prof. K. V. Thomas, would vou like to intervene?

..(Interruptions)..

it 7w srrarer - e Sugudla wEled, 99 fan W1 ga g fean o gufay
Sfare M & &) A1 US|, (SFeR). 80 3Pl wdrd o, 99 G4 of) gexd @i | aflar

MR. DEPUTY CHAIRMAN: Itis a Short Duration Discussion.
it 91 snmarer - wuifioeE fad ot & SF &)

DR. NAIMA A HEPTULLA: Sir, we were told in the morning that both the private
Member’s business, that 1s, the Short Duration Discussion and the Government business,
that is, the Appropriation Bill would be taken up together That is why two Ministers,
the Minister of Finance and the Minister of Consumer Affairs, Food and Public
Distribution, are here. So, as we started, the private Member’s business ahead of
Appropriation, let him briefly say something to maintain the tradition. That is it. And,
then the hon. Minister can reply.

MR. DEPUTY CHAIRMAN: Now, see, Najmaji took the decision from there. Can

I object to Najmaji’s decision? I cannot do that.

SHRI RAVI SHANKAR PRASAD: In deference to the fratemity of the Deputy

Chairpersons, it 1s important for you to accept that.
DR. NAIMA A, HEPTULLA: Sir, I wish I had that authority.

sft e et - ST St g0 Sedt war B |
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MR. DEPUTY CHAIRMAN: See, why I said, Najmayji, is that it is a Short Duration
Discussion. She is very much knows that in Short Duration Discussion the mover has
no right to reply. But, however, since you want to say in 2-3 sentences, you can say

that.

SHRI NARESH AGARWAL: Sir, it is long duration discussion, not Short Duration

Discussion. We have discussed it for more than 3 hours.

MR. DEPUTY CHAIRMAN: Take only 2-3 minutes. It is not a reply. Don’t take
it as a reply.

sft T 3pmaTer ; M SuRrATafa S # wft A TewE @ s 38T e
e ge am foe s e welt & 5 wdft g9 9 W we & 8w ufous %
g, g 7 wEWs uv [ar =rad 61| swiay § wwerar § I A w3l S sy stist
UR A SR 3R Al U R, o Wil Wl 4R HEH, 9u &b W 8, Y W)
B9 T 2 PR TS §, TP B A & [h | AR o w7 S 99 8, gt
fae 1| Wit famr =l S S € T emoe S fear g, se s wew % fav
waral fewwr &1 g1 afery, o9 gerd 3 v & gH wrar qiaer ft @l ared & dfe
# SNMUd Sl e ATEdl § b §9W ddd IUR WGW @l bs GBI DI 44 EOR
Bls Bud Mo 2 Ui qEH d ol 7401 dRis vUU Ml & SR 37369 @Rl BUd
ft IR USY P AP &1 H AEW fF IO USW B AT WA el AT 8 WY
o for SO USY @ I @ 7 Y ST SOV S S fawry @Y SiY S qedr
Ei

# el faw =l off @ sad forg qend §m fo Rad §& 4 v @k sy &
AR wEl 7wl wuIr 24 2| sHel Hded & [ Red do @) st Nfaa srd) =)
off| sPr Rod 9% @t ifa w&t <& 8l o Tee swd @t grea vt T2 e, @ife
S Bl AU TR U spkarden gudl, SUAl Aoigd g3, U &l R dg gan| GEr
udfia gar & for s ot Rent @/ s ot Fofr 89, 9 fofe o 3w o fag s
g1 srw gt fig Wi ww g & @ 9w o ure aE wher wet 8 vE §
o <@ @l wrehe faer 45 8 oo | e BN we dwr & sre wadie site dudt
@ bl g8 % 4 gl S, R gy Uiebeay ywildd & A, @il gqrRl spiedwen
B Sl gUR #, 98 BN uR smRd 21 PR gad) srfergwen el avavr ug? o |
GG F $9 U¥ YIBR Bl Ueb ol i o Aifey, ®ife smier 9 ave 9 g
B REl ®, W20 # W e Sk wy & dl9 d e @ a8 dibT 9w W)
SR Il AT 81 var & | HIRAr 499 97 ddl Ided oy & | 3R HIRAT Uy s
T wear w9 fawn, of Bgwm @ geAnft w siw uwa uew, Bgwam @t selaawen
T 3R guE Us A A@E W B g an ¥t = ot g saw § % fr vt B waa
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® S AT W s, 3w Ao A7 gt @ sie i @t w9 e s
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BN - 3Od fpur 7 ud snaTfasarr O BN eWR el s gw s s, Mfsar
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MR. DEPUTY CHAIRMAN: Now, the Minister. And I would like to repeat that
it is not his reply on the Short Duration Discussion. It is his intervention on the

Appropriation Bill.  This 1s just to put it on record.
SHRI NARESH AGRAWAL: No. 1t is on both.

MR. DEPUTY CHAIRMAN: No. 1 have already said it that this is not the reply.
Yes, Prof. Thomas.

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (PROF. K. V. THOMAR): Sir, the discussion on the
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abnormal rise in the prices of onion and other essential commodities was started by
the hon. Member, Shri Naresh Agrawal, on the 27th of August. It continued today. We

are also discussing the Appropriation Bill.

Sir, altogether, 24 Members have participated in this discussion. [ appreciate the
concern of all the hon. Members who have raised issues relating to price-rise, especially

the rise in prices of onion and other essential commodities.

Keeping prices under control and ensuring adequate availability of essential
commodities is the commitment of the Government. We have taken a large number of

administrative and fiscal measures.

Before getting into the details, 1 wish to refer to an analysis of the Wholesale
Price Index (WPL), which gives an indication of the inflation for the last three years.
It may not be very rosy, but it does not give a grim picture. Sir, the overall rate of
inflation for all the commodities declined to 5.79 per cent during the month of July, 2013,
when compared to 7.52 per cent during the month of July, 2012, a year ago.

SHRI RAVI SHANKAR PRASAD: Wholesale or Consumer Price Index?

PROF. K. V. THOMAS: 1T am talking about the WPL. [ have got the details. 1
have got the details on the fiscal side also. Now, [ am talking about the WPIL
Fluctuation has been a regular feature in the rate of inflation in respect of food articles,

even though, on the whole, I admit that it has been slightly on the rise.

The rate of inflation of this group, which was 10.17 per cent in July, 2012, was
on the decline till October. There was, after that, an upward movement till this vear
January. This was followed by dips till this April, and again, it has gone up. So, there
has been a widely an up and down movement of WPL, but it is one thing which gives

signal that we are coming to a stable situation.

Sir, onion is one of the issues which has caused tears in the eyes of the nation.
Sir, when I assumed the independent charge of this Ministry, one issue was the onion
price rise, which was going up like anything. So, actually, Sir, in the case of onion, there
are some historical facts. Sir, there is Rabi season, from March to June, which gives
60 per cent production in the country. Then there is Kharif season, from October to
December, and late Kharif from January to March, which gives the remaining 40 per cent

production. So, usually, the lean period is July to September to October. It is the period
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we find the prices are shooting up. So, after a lot of consultations because of our
experience n 2011, the Agriculture Ministry and our Ministry have started some
measures. Sir, it is true that we are exporting onions because we have got a bumper
production, and we have more onions being produced than what we need. But, as I
said, in the lean months, from July to September and October, naturally, when the
availability 1s less, the prices shoot up. So, what we have done 1s, we have constituted
an Inter-Ministrial Committee with Joint Secretary (Commerce) as Chairman and
Members from Agriculture, Consumer Affairs and NAFED and that Committee reviews
every month, and we decide the Minimum Export Price, MEP. Because it was consciously
a decision taken by Chief Ministers, and hon. Modi was Chairman of one of the
Committees. So, one decision is we should not abruptly stop export or abruptly start
import. That was the decision we have taken. So, this Committee will monitor the export
and production and minimum export will be monitored in such a fashion that during the
lean period of July to September and October, a meeting will be held. This is what we
have done this year also. So, this year also, we have raised the MEP; so export is being

cut.

Sir, in ancther 15-20 days, the production will go better. Now, the signs have come
from many States because the new crop from Karnataka, Andhra and other States is
now coming to the market. But, seeing this situation, during the last two vears, the
Ministry of Agriculture, through the NAFED, is writing to every State that NAFED is
prepared to procure onions during the bumper production in a State and keep in
storages, and when the lean season starts, NAFED is prepared to supply this stored
onion to the deficient regions. Sir, this year also, we have sent the letter. We have called
on the Agriculture Ministers, through NAFED, and have sent a letter in advance to all
the consuming States that the NAFED 1s ready. We wrote that letter on 21.6.2013. Sir,
before that, we have sent communications also. Unfortunately, during the last two
years, the consuming States are not that much interested. That is one of the reasons.
But still we are pursuing them. Sir, along with that, we have a Vegetable Initiative in
Urban Clusters. Sir, very often the price rise 1s seriously felt in our metro cities. So, in
2011-12, the Agriculture Ministry with the assistance of the Finance Ministry moved
a scheme called VIUC, Vegetable Initiative for Urban Clusters — it was in 2011-12—
with an outlay of Rs.300 crores. This comes under the RKVY for which the Government
of India is giving 100 per cent grant to States. This scheme aims to cover one city
in each State. It was in 2011-12. The States can decide one city with ten lakh population
or, maybe, less than that. This is in operation. So far for 2012-13 the outlay is Rs.300
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crores and for 2013-14 another Rs.200 hundred crores have been given. So, Sir, this 1s
now in operation. What we have done under the scheme 1is that baseline survey is
completed by engaging resource institutions, through small farmers, agr-business
consortiums in all the metros and capital cities identified under the scheme to study
such supply scheme and the only State which has not yet started it, is Karnataka. It
has to start it. During 2012-13, BLS were conducted in the States of Haryana, Kerala,
Odisha and Rajasthan. About 1.55 lakh farmers have been mobilized. Then we have
8036 farmers’ interest groups and 64 farmers’ producer organisations and 35 FPOs,
which are in the process of legislation. Market aggregators have been identified in 17
States. Vegetable cultivation has been taken in 51,435 hectares covering open pollinated
and hybrid vegetables. Besides, vegetable cultivation also has been taken up under
protected cover, greenhouse and shade net house in 573 hectare area. Sir, Rs.290.71
crores has been released to the States in 2011-12 and Rs.192.63 crores in 2012-13 and
n the coming years, it will be increased slowly depending upon the requirement of the
States. This is a positive step which we have taken. This 1s one of the suggestions
by the Modi Committee itsell. So, we are taking care of that and this process 1s on.
Sir, we also have a Market Intervention Scheme which has been under the Ministry of
Agriculture. Sir, this Market Intervention Scheme, MIS, is being implemented on the
request of a large number of States for procurement of agricultural and horticultural
commodities. This may be for West Bengal. Tamil Nadu is also there. In the MIS the
sharing is 75:25. If there is a loss, then 75 is shared by the Central Government and
25 by the State Government. So, the Government has taken a large number of steps
so that we are able to control the prices of vegetables especially onion. Sir, this year
our onion production has come down by about nine lakh tonnes, not much more than
that. Sir, the difference between last year and this year export 1s about 1.5 lakh tonnes
April to August. That is all. So, we also know that during this lean period some traders
are making use of this opportunity to make some money. To implement the Essential
Commodities Act 1s the duty of the State Govermnments. We are, along with State
Governments, monitoring the situation, especially during this lean period. I have got
a list of all the 35 States and UTs. Some of them have taken very strong actions. For
example, Andhra Pradesh has conducted 9,847 raids and 45 people have been arrested;
Gujarat has conducted 21,868 raids and 67 people have been arrested; Maharashtra
has conducted 1,515 raids and has arrested 2,234 people; Uttar Pradesh has conducted
25,524 raids and has arrested 273 people. So, the main responsibility of implementing
the Hssential Commodities Act lies with the State Governments. 1 am not claiming that

the implementation of the Essential Commodities Act 1s quite perfect. But, every year,
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we have a discussion with the State Governments, especially before the lean season,
so that effective steps can be taken by the State Governments. Fortunately, India 1s
one of the agricultural countries, which produce a large quantity of agricultural products.
We are also one of the largest consumers. Our agricultural sector is slowly growing

now. OQur farmers want a reasonable MSP. ... {dnterruptions).....

sft 07 puTe TR - W2, guY Wol @ W gw Al @l adl dl & WY e anmi
B ST W E | ().

MR. DEPUTY CHAIRMAN: He is concluding. ...{Interruptions)..... You wanted

a reply to price rise also. ...{Inferruptions).....

PROF. K. V. THOMAS: Sir, my point is that the Government has taken all possible
steps to control the rising prices. At the same time, our agricultural production 1s
enhancing. And, we are one of the agricultural countries in the world where we have

started exporting.

MR. DEPUTY CHAIRMAN:  Okay. Thank you very much. Now, the hon.

Finance Minister.

SHRI P. CHIDAMBARAM: Mr. Deputy Chairman, Sir, there has been a wide-
ranging discussion on both, the price rise and on the Supplementary Demands in the
Appropriation Bill. As many Members pointed out, the demands are very modest
demands. In fact, the cash outllow 1s a very small amount. Most of the allocations
are out of Rs. 5,000 crores, which were set apart in the Budget itself and made available
to the Planning Commission in the expectation that some schemes will be announced
in the Budget Speech and the Government may be required to announce some schemes
post-Budget also. So, in anticipation of that, we had set aside Rs. 5,000 crores. And,
most of the allocations to various schemes have been out of those 5,000 crores of
rupees. So, there is really nothing new in those allocations; for example, for the
women’s bank, we are appropriating Rs. 1,000 crores, for the Nirbhaya Fund, we are
appropriating Rs. 1,000 crores, for the Skill Development Mission, we are appropriating
Rs. 1,000 crores. We are giving Rs. 100 crores to the Aligarh Mushm Umiversity and
the Banaras Hindu University. These were all in the Budget Speech. The additional
cash allocation 1s very small. And, the hon. Members have seen it in the Appropriation
Bill. T won’t take much time in going into the details of the Supplementary Demands
in the Appropriation Bill. My colleague, Prof. Thomas, has explained you the situation
regarding prices, with special reference to onion prices. As I said on another occasion,
we are going through a period of stress. And, one of the causes of the economic stress

1s inflation.
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It 1s true that in the last 15 or 16 years, we have had periods of low inflation; we
have had periods of low inflation and low growth; we have had periods of low inflation
and high growth and we also have had periods of high inflation and high growth.
One could go into a theoretical explanation of why there 1s inflation.  There are a
number of factors that give rise to inflation. I do not wish to take the time of the House
in explaining these factors. Some are factors that are the result of conscious policies.
For example, if you increase, through a number of measures, farm wages, which is a
good thing to do, it will have an inflationary impact. If you increase farm pricese which
I strongly believe 1s a good thing to do, it will have an impact on prices. You cannot
have a high price for paddy and a low price for rice. You cannot have a high price
for wheat and a low price for aafa. So, in a country where the farm wages are low
and farm prices are low, yet, about 60 per cent of the people of the country depend,
in one way or another, on agriculture, 1 think it 1s a good economic policy to increase
farm wages and to increase farm prices. We can debate that. But I think it is good
economic policy to increase farm wages and farm prices. When we do that, we will

have to bear with a little 1inflation as a consequence of that.

There is another set of factors which are beyond our control. For example, when
o1l prices increase, it i1s completely out of our control. We do not fix oil prices. We
had a period of low inflation, but let us also recall that that period witnessed the
lowest oil prices in any five or six years period in recent times. Crude oil never crossed
32 dollars a barrel. 1 envy those who were in office at that time, because they were
lucky. Crude oil was 32 dollars a barrel. But there was a point about seven years ago
when crude oil went to 147 dollars a barrel.  Until about 15 days ago, crude oil was
in the range of about 100 to 103 dollars a barrel. Yesterday, it went to 115 dollars a
barrel. We don’t fix prices of crude oil. Therefore, that is a matter beyond our
control. Likewise, edible oil and pulses. If a country is deficient in edible oil and pulses
with regard to its requirements, there is no option but to import them. In fact, our
policies have resulted in a very substantial increase in the production of edible oil and
pulses domestically. But, still, there is a gap. Prices, again, are fixed by the countries
which have exportable surpluses of edible o1l and pulses. So, sometimes, and I say
this with respect, we import some commodities which have a huge impact on inflation,

the prices of which are beyond our control; therefore, we have to bear a price for that.

Then, there 1s a third set of factors. The third set of factors 1s what we do, what
policies we follow and that is decided, largely, by the context. For example, Mr. V.P.
Singh Badnore quoted me as saying that we allowed the fiscal deficit to breach the
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target. We allowed the Current Account Deficit to swell. We took certain decisions
in 2009 and 2011. And, he asked me who are you blaming? 1 say, “I am blaming
nobody.” The words I chose were very simple words. 1 said, “We allowed the fiscal
deficit target to be breached. We allowed the current account deficit to swell. We took
some decisions in 2009-11." Where is the blame in those three sentences? Look at the
record. “We’ includes ‘all of us’ in Government, and, in a sense, ‘all of us’ in Parliament.
Now, why did we do that? We had to do it at that time because there was a global crisis
triggered by the collapse of the financial system in the US, and stimulus packages were
considered the correct way to ensure that the growth was anchored and that growth
did not collapse. Many countries adopted stimulus packages. India also adopted the
policy of stimulus packages. The stimulus packages did anchor our growth rate. It
didn’t collapse like in Europe. In Europe, growth collapsed, and even today, the most
powerful economic engine of Europe, Germany, 1s struggling to show positive growth.
Barring two or three countries in Europe, all other countries are in recession. We staved
off a recession. A recession will hurt a developing country very badly. We adopted
consciously stimulus packages and we anchored our growth, but that resulted in some
consequences. The fiscal deficit went beyond what, I would think, was acceptable

limit. The current account deficit swelled and this also caused inflation.

Now, as [ said, it 1s not my purpose to enter into an elaborate discussion on what
happened. Now we have to look at what can be done to contain inflation. Obviously,
what we can do is, focus on the supply side. T have got the figures of inflation before
me. My learned friend read it. The WPI inflation is under control. Tt is roughly
between 5 and 6 per cent. The WFI inflation is under control. In fact, core inflation,
WPl manufacturing, is well under control. 1t is between 2 and 3 per cent. It is the
Consumer Price Index, the CPIL, the consumer inflation, which is very high, and, in

consumer nflation, it 1s the food articles which are contributing to overall inflation.

The first answer 1s to focus on the supply side. In fact, we have done very well
in foodgrains. We have increased production of fruits and vegetables and many other
commodities, yet our distribution system is quite antiquated. There are too many inter-
State and intra-State barriers and we do not have an efficient logistic system that brings
produce to the stores and to the market place. We have to focus on the supply side
and we have to focus on the distribution system. The second thing that we have to
do 1s, to the extent possible, without constraiming overall growth, we have to constrain
demand which is why wasteful expenditure has to be curbed. Now, you can call it

austerity measures, you can call it cut in non-Plan expenditure, but wasteful expenditure
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must be curbed because that contributes to aggregate demand. While we must continue
to spend and continue to find money for productive investment, any investment that
is not productive, any investment that does not have any outcomes, is wasteful
expenditure. So, some wasteful expenditure has to be curbed and, especially, when vou

are facing a rather grim inflation situation, wasteful expenditure has to be curbed.

The third thing that we have to do is to ensure that all inessential imports are
curbed. When you have the money and when vou are on a roll, you can import
anything and it does not really make a big difference to the economy, but when vou
are facing a stressful situation, you have to curb inessential exports. We took a very
small step; we said, high-end television sets of a certain size cannot be imported under
personal baggage, because the very same set is produced in India and if a million sets
are imported, that means, we lose foreign exchange, we lose customs duty and we lose
the opportunity to produce a million sets in India. But there are citizens in this country
who will complain against that measure. One of my friends here quoted a citizen’s SMS.
I respect that citizen and 1 don’t know who he 1s, but there are citizens in this country
who will mock at the Food Security Bill; there are citizens in this country who would
say that MNERGA 1s a total waste. We are a plural society and there 1s space for every
voice and every view, but we have to take some hard decisions to curb inessential
imports. Hssential imports that would keep the engine of the economy growing must
be allowed, but inessential imports must be curbed. For example, why do we import
coal? We have abundance of coal; we have tied ourselves up in knots; some other
institutions have also tied strings around our hands and feet and, as a result, we have
to import coal. Why do we import coal? Why should we import so much of metal
scrap? Why do we not export the iron ore fines? Over a 100 lakh tons are lying on
pit-heads and we don’t export the iron ore fines, bulk of which is of no use in India.
Therefore, we have to take some hard decisions. We have to speak to authorities,
institutions and {ind ways in which we can curb import of inessential items and increase
our exports. Many of these measures are being taken. Many more measures will be
announced in the next few days and weeks. Some measures to curb inessential imports
will also be announced, and I hope that all these measures taken together will have a
beneficial impact on inflation. I am very concerned about inflation. It has often been
said, I am not the author of this statement, but inflation 1s a tax on all sections of the
people. In fact, it is an unequal tax on the very poor. Therefore, it is important that
we contain inflation, and we will take measures to contain inflation. I have outlined
some of them. My colleague has outlined some of them. We will take more measures

to see to it that inflation 1s moderated.
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There was some question about fuel prices fuelling inflation. True, fuel prices
do fuel inflation. If crude oil prices go beyond a sustainable level of subsidies, some
price-rise has to be passed through petrol and diesel and that, indeed, adds to inflation.
No one in the Government can be happy increasing petrol prices or diesel prices. If
we can afford the subsidy, we should provide the subsidy. To the extent that we can
afford the subsidy, we are providing a subsidy, but when it reaches a point where the
subsidy burden become very high and it 1s wrecking the balance sheets of oil companies
or they cannot import any more crude oil nor will they get any credit from the banks,
they tell us, there 1s no option but to pass on the prices. No decision has been taken
and no decision will be taken hastily, and certainly, no decision will be taken without
weilghing the pros and cons and the larger public interest. What does the Government
gain by taking a hasty decision that will put extra burdens on the poor? And, we are
not fools on this side. Some decision has to be taken, but these are painful decisions
which have to be taken keeping in view the larger interest. But, no decision has been

taken so far.

The suggestion was made as to why we don’t cut taxes. It is a very good
suggestion. We can cut taxes. But, who is ‘we’? “We’ is both, the Central Government
and the State Governments. [ don’t think you should point a finger at the Central
Government. However, if you point a finger, there are other fingers pointing to yourself.
Look at what is collected by way of taxes. In2011-12, the Central Government collected
Rs.95,349 crore as taxes on crude oil and petroleum products. All the State Governments,
put together, collected Rs.1,05,384 crore. Tn 2012-13, the Central Government collected
Rs.98,592 crore. All the State Governments, put together, collected Rs.1,18,292 crore.
If taxes must be cut, the Central Government must cut taxes. Equally, the State
Governments also must cut taxes. And, there is another point. Out of the Rs.98,592
crore, that the Central Government collects, one-sixth goes to the States. So, you will
have to add one- sixth of that to the States’ kitty, and if you do that, the Central
Government’s stake, out of taxes from petroleum products, is only about Rs.82,000 crore
and the State Governments” stake is about Rs.1,35,000 crore. Therefore, all of us can
sit down together. If all of us decide that all right, even if it means sacrifice of revenue,
let’s cut some taxes, | am willing to sit down. We can look at how much we can cut,
given our Budget requirements. But, if the Central Government cuts taxes, equally the

State Governments also must cut taxes.

Sir, there was some question about the rupee. Again, without going into any

theoretical exercise, I would like to submit that rupee does not have a fixed exchange
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rate in India. We moved away from the fixed exchange rate to a market-determined
exchange rate. And, I think that has been beneficial for the country. In fact, since
1991, all successive Governments have accepted that a market-determined exchange
rate is a correct policy and we cannot go back to the pre-1991 fixed exchange rate
policy. Let’s look at the situation since 1998. In 1998, the value of the rupee was Rs.40
a dollar. Tt went down to Rs.44 a dollar in 2004, but it came back to Rs.40 a dollar in
2008. In an eight-year period, it moved from Rs.40 to Rs.44 and came back to Rs.40.
Then, it went down to Rs.50 a dollar in 2009, but came back to Rs.44 a dollar in 2010.
In one year - August 2011 to August 2012 - it depreciated from about Rs.45 a dollar
to Rs.55 a dollar, but nobody noticed it because the ten rupee depreciation took place
over a period of twelve months. When I took over in August, it was Rs.55 a dollar,
and it remained at Rs.55 a dollar, or lower, for ten months - from August to May. [ was
very pleased with myself that the rupee was remaining stable for nearly ten months.
Then came a policy statement by the U.S. Fed on May 22 that caused havoc in all
emerging markets. Now, what does the G-20 say? Please read the communique. The
(G-20 leaders have all admitted and said that when the developed countries withdraw
the policy followed by them — They call it *quantitative easing”. We call it ‘stimulus’.
America calls it ‘unconventional monetary policy” — it must be carefully calibrated and
properly communicated to the markets. What happened on May 22 was a complete bolt
from the blue. Without any kind of regard for what will happeni to emerging markets
and without proper communication, a decision was announced by the US FED, ves,
acting in their own self-interest, which has created turmoil in the emerging markets. All
large emerging markets are affected, and, these are only half-a-dozen countries, Brazil,
South Africa, Turkev, India and Indonesia. These are the countries which are affected,
and, countries with a Current Account Deficit are, indeed, affected but in this turmoil,
even a country with a Current Account Surplus 1s affected, like Malaysia. We are
fighting many unknown factors in the currency market. Yes, the currency has
appreciated in the last three, four days. It has gone back from 68.75 to about 65.24,
but I keep my fingers crossed. I look at the NDF market at 70” clock in the morning.
The NDF market is 20 times larger than the Indian currency market. It 1s an off-shore
market. We have no control over it. But measures are being taken, measures will be
taken to increase the inflows of dollars into the country, and, one of the measures that
we have taken, which many Members applauded, was that our friendly country, Japan,
has agreed to a $50 billion swap with India, and, [ take this opportunity to thank Japan
for it. Japan is a true friend. BRICS have also agreed to create a $100 billion facility,
with China taking the lead with $41 bn. I thank China, and, I thank all other countries
for setting up this fund.
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We have to look after ourselves. No developed country is going to look after
our interests. We have to look after ourselves. The emerging economies, the developed
countries have to get together. In BRICS, which is multi-lateral, India-Japan, which 1s
bilateral, and we are looking at some other arrangements of a similar nature, not the
same nature, but of a similar nature that will give us a much greater degree of comfort

on the foreign exchange side.

Sir, we have had good times, we are going through a lean time. We have had
the highest growth in UPA-I at an average of 8.6 per cent over a period of five years.
We have had a slightly lower growth in UPA-II but, without meaning to score a point,
the average growth rate during four years of UPA-II is still higher than the average

growth rate of the NDA regime, and, | am not scoring a political point.

SHRI RAVI SHANKAR PRASAD: Mr. Minister, you built upon our legacy of 8
per cent in 2003. .. {Interraptions)..

SHRI P. CHIDAMBARAM: I did not want to score a point but you are trying to
score a point, and, I don’t want to get into an argument. Yes, vou had one year of
growth that followed the lowest growth rate since the turn of the century. The two
years which witnessed the lowest growth rate, 4.3 per cent in 2000-2001, and, 4.0 per
cent in 2002-2003, still remain the two dark spots since 2000.

SHRI RAVI SHANKAR PRASAD: That was due to international sanctions and

nuclear explosion. Please say that also. .. (Inferruptions)..
SHRI P. CHIDAMBARAM: You are right. T am going to say. ..{Interruptions)..
SHRI RAVI SHANKAR PRASAD: I am not going for a debate. .. (Interruptions)..

SHRI P. CHIDAMBARAM: If you sit down, I will say it. You faced a certain
international situation, sanctions. We also face a similar international situation, namely,
tapering, high crude oil prices and the European economy in doldrums. Every
Government has to face a situation as it finds. You don’t get an ideal situation. We
are not playing this match on an astroturf. An astroturf is common at all times.
Wherever you play the match, on the astroturl, the ground is common. We are playing
this on a real turf, real ground, real pitch. Sometimes, the pitch enables a fast bowler;
sometimes, the pitch enables a spin bowler, and, sometimes, the pitch enables a
batsman. We are playing on a real pitch. You faced a pitch, you went through a period

of pain, and in the last year of your Government, you showed growth of 7.5 per cent.
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In the five years, as [ said, although o1l prices rose from 32 dollars to 147 dollars, we
delivered 8.6 per cent growth, the highest ever since India got Independence. Never
before did India witness 8.6 per cent growth for five years. In the first two years of
the UPA-II, we were cruising along when the Huropean crisis hit us. We are trying to
find a way to brave the European crisis, the crisis of tapering of quantitative easing,
and I want your support. All of us have to understand that we are more globalised,
than we are willing to admit it. Every country is globalised today. We are more
globalised, and we are willing to admit it. Financialisation of world markets will affect
every country. Small countries are affected in a small way. Large economies are
affected in a large way. But I have no doubt in my mind that we will emerge out of
this lean period; we will emerge stronger. We must keep faith. We must not spread
gloom or pessimism. We will emerge stronger just as you emerged after two years of
pain. We will emerge stronger. [ request this hon. House to keep faith in this country,

its policies and vote the Appropriation Bill.

MR. DEPUTY CHAIRMAN: Now, the Short Duration Discussion is over. I am

now putting the motion moved by the hon. Minister to vote.
The question is:

That the Bill to authorize payment and appropriation of certain further sums from
and out of the Consolidated Fund of India for the services of the financial vear

2013-14, as passed by Lok Sabha, be taken into consideration.
The motion was adopled.

MR. DEPUTY CHAIRMAN: We shall now take up clause-by-clause consideration
of the Bill.

Clauses 2 and 3 and the Title were added to the Bill.
Clause 1, the Enacting Formula and the Title were added to the Bill.
SHRI P. CHIDAMBARAM: Sir, I beg to move:
That the Bill be returned.
The question was put and the motion was adopted.

MR. DEPUTY CHAIRMAN: Now, we shall take up Supplementary List of Business.

The Minister wants to say something.
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SHRIRAIEEV SHUKLA: Sir, Dr. Girija Vyas is in consultation with certain Members
over the Street Vendors Bill. In the meanwhile, I want item Nos.2 and 3 to be taken
up. 1 would request to pass the Rajiv Gandhi National Aviation University Bill which
is given at Item No.2 .

=ft T IET : UR, Hie dsd W & Ueddde © | (Waur).. B9 I 599 Wend
&l € |... (e

MR. DEPUTY CHAIRMAN: That is what he said. <™ =i, gl @erl
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MR. DEPUTY CHAIRMAN: Not two hours. It will take only half an hour.

... (Interruptions).....
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sft SummTafy : ot € 21 See, as suggested by hon. Minister and agreed to by
all of you, we will first take up the Rajiv Gandhi National Aviation University Bill and

pass it without discussion. ...{Inferruptions)...

SHRI RAVI SHANKAR PRASAD: Sir, I said, take up item No.3 first, because we

have to speak on it. We will pass Item No.2 without discussion. ...{Inferruptions)...

SHRI RAJEEV SHUKLA: Tt will take only two minutes. ... {Interruptions).....

MR. DEPUTY CHAIRMAN: The Bill at item No.2 will be passed without discussion.

... (Interruptions).....
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SHRI RAVI SHANKAR PRASAD: Sir, clause-by-clause discussion will take time.

MR. DEPUTY CHAIRMAN: The Bill at item No.2 will be passed without discussion.
It will take only five minutes.  ...{Inferruptions)....Not even five minutes.
... (Interruptions)..... It will take only two minutes. ...{Interraptions)..... Second one

will take only minutes.

SHRI P. CHIDAMBARAM: Sir, there are three Bills. Whether you pass this
first or that second, that does not matter. Let us agree which are the two Bills that
you are willing to pass without discussion. ...{Inferruptions).... Tell us frankly.

...(Interraptions)...

SHRI RAVI SHANKAR PRASAD: On the first Bill, we have reservations. Second

one we are willing to pass without discussion. On third one, we want some discussion.

SHRI P. CHIDAMBARAM: Then let us pass the second one first and then the

third one. ...({nterruptions)...

MR. DEPUTY CHAIRMAN: That is what I said. First we will pass second one
without discussion. On the third Bill, there will be a brief discussion. So, now, Shri K.C.
Venugopal.

The Rajiv Gandhi National Aviation University Bill, 2013

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (SHRIK.C.
VENUGOPALD): Sir, I beg to move:

That the Bill to establish and incorporate a national aviation University to facilitate
and promote aviation studies and research to achieve excellence in areas of aviation
management, policy, science and technology, aviation environment, training in governing
fields of safety and security regulations on aviation and other related fields to produce
quality human resources to cater to the needs of the aviation sector and to provide
for matters connected therewith or incidental thereto, as passed by Lok Sabha, be taken

into consideration.

The question was pul and the motion was adopted.

MR. DEPUTY CHAIRMAN: Now, we shall take up Clause-by-Clause consideration
of the Bill.

Clauses 2 to 48 were added to the Bill

Clause [, the Enacting Formula and the Title were added to the Bill.



